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DR. AMAR PATNAIK (Odisha): Sir, I associate myself with the matter raised by
the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | also associate myself with the
matter raised by the hon. Member.
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Demand for assistance to widows of farmers committing suicide in Maharashtra
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DR. AMEE YAINIK (Gujarat): Sir, I also associate myself with the issue raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, I also associate myself with the
issue raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised
by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, I also associate myself with the issue raised
by the hon. Member.

Demand for subsistence allowance to empower the farmers of the country

SHRI A. K. SELVARAJ (Tamil Nadu): Sir, despite all our achievements over the
decades, it is a sad commentary that farmers in the country continue to suffer year after
year. Even today about 70 per cent of the Indian population depend on agriculture and
account for 15 per cent of GDP and 50 per cent of the country's employment. More and
more farmers are leaving farming and there is growing shortage of workforce in agriculture.
We praise professionals like doctors, engineers, lawyers and so on. But whenever we
take a morsel of food to our mouth, or sip a cup of tea, we fail to acknowledge the
invisible hands of farmers in that food and drink. To help improve the conditions of
farmers, the Tamil Nadu Government has been taking consistent initiatives. Tamil Nadu
is the first Indian State to enact law on contract farming. But the Union Government
has to take measures on war-footing to empower farmers so as to retain them in farming
activities. Small farmers are a vulnerable population where social, market and economic
pressures are huge, often leading to considerable distress. Indian farmers incur Rs
92,651 crore per year in post-harvest losses, the primary causes of which are poor
storage and transportation facilities. Ironically, according to Dalwai Committee report,



